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SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS

Civil Appeal No(s).2760/2010

INDIAN BANK & ANR.

MAHAVEER KHARIWAL

Appellant(s)
VERSUS

Respondent(s)

([HEARD BY: HON. ASHOK BHUSHAN, HON. R. SUBHASH REDDY AND HON. M.R.

SHAH, JJ.])

Date : 22-01-2021 This appeal was called on for pronouncement of

judgment today.

For Appellant(s)

Mr.
Mr.
Ms.

For Respondent(s)

Mr.
Mr.
Mr.
Mr.
Mr.

Ravi Sikri, Sr. Adv.
Jasbir Bidhuri, Adv.
Madhu Sikri, AOR

Sanjeev Kumar, AOR

Ajay Amritraj, Adv.

Sanjay Kumar, Adv.

Naik H.K., Adv.

Venkateswara Rao Anumolu, AOR

ORDER

Hon’'ble Mr. Justice M.R. Shah pronounced the judgment of the

Bench comprising Hon'ble Mr. Justice Ashok Bhushan, Hon'ble Mr.

Justice R. Subhash Reddy and His Lordship.

The appeal is dismissed in terms of the signed reportable

judgment.

Pending application(s), if any, stands disposed of.
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L (signed reportable judgment is placed on the file)
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